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Ce.JTRAL All.1INISTRATIVE TRIBUNAL, ALLAHliSJO B~QI, 

~LAHABPO. ~ 
v 

Dated; Allahabad, the 21st day of December, 2.0CO 

Coran: Hon• ble Mr. Justice R.R.K. Trivedi, VC 

Hon' ble Mr. s. Dayal, A'IJ\ 

Original Application No.1438 of 20CO 

Vir Bhadra Singh, 
s/ o Sri Vishwonath Singh, 
E.o.D. h . Post Cop.van, Tehsil 
Ras ra, District Ball ia. 

• • • • • • • • 
(By -t\dvocate ~ri Y.N. Singh) 

Versus 

l. Union of India through 
Post Master General, UP, Luckncw. 

2. Superintendent of Post Office, 
Ball ia Region, Bc:ill ia. 

3. Assistant Superintendent Post Off ices, 

Ras ra, I1is tri ct Ball ia. 

• • • • • • • 

Applicant 

Pe spondents. 

0 RD ER ( Ci> fN CCURT) 

{By Hon'ble h\ r.Justice R.R.K. Trivedi,VC) 

This app1ication has been filed challenging 
the order dated 17-10-2000, by ~vhich engagement of the 

applicant as an alternative arrangement has not been 
.)--- l) \I\ ~ ~~~.\'- \A. 

approved by tte authorities, Liifi~. t.he applicant is also 
a candidate for t he post. As the applicant has not 
been selected for the post, he has no right to continue 

\~~ ""-.. 
on the : ~· The engagement was only to meet a 
particular situation, Which had arisen out of t he' 
sudden death of previous incunbent. In the circunstances 

we do not find any merit in th:S application. The 

application is rejected. No order as to costs. 

~\_ 
A.M. V. C. 

Nath/ 


